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THE INSTITUTE OF CHARTERED ACCOUNTANTS OF INDIA
NOTIFICATION
New Delhi, the 13th July, 2026
(Chartered Accountants)

No. 3- CACAF/GN-FA/2026 — 1t is hereby informed that further implementation of the ICAI (Global
Networking) Guidelines, 2025, notified vide Notification No. 3-CACAF/GN-F/2026 dated 11th February, 2026 and
published in the Gazette of India, Extraordinary, Part I1I, Section 4, dated 17th February, 2026, is kept in abeyance until
further orders.

CA. (Dr.) JAI KUMAR BATRA, Secretary, ICAI
[ADVT.-111/4/Exty./218/2026-27]
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